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(Vote on Account No. 2)

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu): Madam...
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THE DEPUTY CHAIRMAN: Now we will
discuss The Budget (General), 1991-92...
(tnterruptions)... That matter is over...
(Interruptions).. . What do you want to say,

Mr. Jacob?... (Interruptions). . Order,
please.

SHRI M. M. JACOB: Madam, regarding
the Budget one request have to make.
Yesterday, we had consultations with the
Party leaders who were present in the
Chamber and this morning I have also met
some leaders in this connection. The Vote on
Account was passed in the Lok Sabha without
debate and aftsrwards they continued with the
consideration of the Budget. So I suggest, if
most of the Members agree to, to have ihe
voting first and then the debate.

THE DEPUTY CHAIRMAN: Agreed?

SHRI A. G. KULKARNI (Maharashtra):
Madam, let them discuss the Vote on
Account first and then we will discuss the
Budget.

SHRI MENTAY PADMANABHAM:
Madam, we agree to it if they are serious into
the investigation of Rajiv  Gandhi's
assassination.

THE DEPUTY CHAIRMAN: Whethei you
pass the Vote on Account or you don't pass
the Vote on Account, everybody is serious
about Rajiv Gandhi. Before I call the names
of Members to speak... (Interruptions)... Now
will take up the Appropriation (Vote on
Account} No. 2 Bill, 1991. Dr. Manmohan
Singh...

SHRI S. JAIPAL REDDY: Madam, I
would like to make one submission.

fTranstiteration in Arabic Script.
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THE DEPUTY CHAIRMAN: You
gave your commitment and now you want to
make your submission. How is it possible? It
is not a conditional commit-, ment...

SHRI S. JAIPAL REDDY: No, no, no. We
are only keen to have a commitment from the
Government that this will not be treated as a
precedent.

THE DEPUTY CHAIRMAN: I can
assure you that is not going to be made a
precedent. I assure you from the Chair. ..
.(Interruptions).. , I can assure you from the
Chair.. . (Interruptions)... T know what he
Hays. I can ready your mind also...

SHRI S. JAIPAL REDDY: Madam Deputy
Chairperson, you must permit us to make our
submissions. We want an assurance from the
Government that this will never be treated as
a precedent,

THE DEPUTY CHAIRMAN: O.XK.
Given. The Minister can also give that.

THE APPROPRIATION
ON ACCOUNT NO. 2 BILL, 1991

(VOTE

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Madam, I beg to
move:

"That the Bill to provide for tha withdrawal
of certain sums from and out of the
Consolidated Fund of India for the services
of a.part of the financial year 1991-92, as
passed by the Lok Sabha, be taken into
consideration".

The question was put and the motion was
adopted.

THE DEPUTY CHAIRMAN: Wo shall
now take up clause-by-clause consideration
of the Bill.

Clause 2to 4 and the Schedule  were
vided to the Bill, Clause |, the Enactir.

Yormula and the Title were added to the
Bill.

SHRI MANMOHAN SINGH: Madam, I
beg to move:

"That the Bill be returned".



401  The Budget [30 JULY 1991] (General) 1991-92 402

The question was put and the motion gqaqutafas - €T ST A agr
was adopted. CFJI{-':T'# & E I
THE DEPUTY CHAIRMAN: Now, we

g0 to the Budget. Shri Vishvjit Singh
(Interruptions) ...
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SHRI H. HANUMANTHAPPA (Kar-
nataka): Madam, we have to discuss drought

problem whenever it occurs. Even 1f it occurs
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THE BUDGET (GENERAL), 1991-92' —

Condt.

SHRI VISHVIIT P. SINGH (Maharashtra):
Madam Deputy-Chairman, I rise to support
this Budget but my support is tempered with
certain reservations. I know that this Budget
document is actually a result of an earlier
document which was circulated to the
Members. I have expressed my apprehensions
at that juncture when [ said that the
circulation of this document is actually a
circulation of the entire
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economic policy of the Government of India.
That joint

carried within

policy statemen! actually

it details oi the entire
economic  package as desired by the
Government, including the budget, the
industrial policy, the trade policy and what I
would refer to as the exist policy also. All
ofiti isthere inthatdocument. There is
not one part of it referring to the budget
which has been contravened and set in front
of us. So our apprehensions were quite
clear that that, in fact, was the document on
which everything was based. One problem
I find is that though this strategy has been
spelt out as to what we are going to do—
devaluation, seeking of IMF loan,
disinvestment in the public sector—there is
no clear thinking about what we want to
achieve, what the results are that we
want to achieve at the end of the
term. We are  making such systemic
changes. What is going to happen at the end
of the road? Merely talking in platitudes is
not going to suffice. Merely saying that
India has a glorious future, that we are
going to take up a place inthe world—
all very well. How are you going to take a
place in the world? Today our share of
international trade has diminished to a
miniscule percentage. ~What percentage of
world trade do you eventually want to have
for India at the end of your Plan? What
What is

bound programme for the public sector? How

are you planning? your time-
much percentage of the public sector
shareholding are you going to finally
disinvest? 1 know you said 20 percent in
certain areas and then you talked about sick
areas of the public



